FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DOJAHAN TRADING PRIVATE LIMITED

SL. No. PARTICULARS DETAILS
1. Name of corporate debtor Dojahan Trading Private Limited
2. Date of incorporation of corporate | 21.02.2006
debtor
3 Authority under which corporate debtor Registrar of Companies - Mumbai
is incorporated / registered
4. Corporate Identity No. / Limited | US1100MH2006PTC159890
Liability Identification No.of corporate
debtor
5. Address of the registered office and Registered office:
principal office (if any) ofcorporate | Office No.2045, Bima Complex, B Wing Kalamboli,
debtor Raigarh, Navi Mumbai, Mabharashtra, India, 410218
6. Date of closure of Insolvency| 27.05.2025
Resolution Process
7. Liquidation commencement date of | 28.05.2025
corporate debtor (Copy of order received on 06.06.2025)
8. Name and registration number of the | Ritesh Prakash Adatiya
insolvency professional acting as | Regn. No. IBBI/IP-001/IP-P01334/2018-19/ 12013
liquidator
9. Address and e-mail of the liquidator, Regd. Address: D2 2nd Floor, D wing, Chanakya
as registered with the Board CHS Ltd, Mahavir Nagar, Kandivali (W), Mumbai
City, Maharashtra - 400067
Email ID: riteshadatiya0l@gmail.com
10. Address and e-mail to be used for | Address for all correspondence and claims:
correspondence with the liquidator 10th Floor, 1003, Zion Z1, Ramdas Road, Near
Avalon Hotel, Thaltej, Ahmedabad, Gujarat - 380059
Email ID: cirp.dojahan@gmail.com
11. Last date for submission of claims 06.07.2025 i.e. 30 days from the receipt of liquidation
order

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the

commencement of liquidation of the D

Liquidator on 06.06.2025).

ojahan Trading Private Limited on 28.05.2025 (Order received by

The stakeholders of Dojahan Trading Private Limited are hereby called upon to submit their claims with
proof on or before 06.07.2025 to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with

proof by electronic means only. All other creditor may

submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency
Board of India (Insolvency Resolution Process for
to be submitted under section 38.]

Date: 08.06.2025
Place: Mumbai

resolution process under the Insolvency and Bankruptcy
Corporate Persons) Regulations, 2016, shall be deemed

RITESH ADATIYA
INSOLVENCY

Liquidator
Dojahan Trading Private Limited

Regn. No - IBBI/IPA-001/IP-P01334/2018-2019/12013
AFA Valid Upto: 31.12.2025
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GOVT SAYS TRANSFORMED AGRICULTURE SINCE 2014

continue: PM

Efforts for farmers will

PRESS TRUST OF INDIA
New Delhi, June 7

PRIME MINISTER NARENDRA
Modi said on Saturday several
initiatives of his government
during the past 11 years have
boosted the prosperity of
farmersand ensured the trans-
formation of agriculture.

He said on X, “It’s our privi-
lege to serve our hardworking
farmers... We have focused on
issues like soil health and irri-
gation,which havebeen greatly
beneficial. Our efforts towards
farmer welfare will continue
with greatervigourin the times
to come.” Modi said farmers
were earlier forced to takeloans
for meeting small needs, but
theirlives have been made eas-
ier by his government. He cited
decisions like annual cash
assistance to farmers and the
loan insurance scheme.

India’s agricultural sector
has undergone a “profound
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Afarmer spreads cornfordryingi in the sun in Bastar district Fm

transformation” over the past
11 years, through various gov-
ernment schemes and
increased budgetary alloca-
tions,empowering farmers to
lead the nation from food
security to global food leader-
ship, the government said on
Saturday.The transformation
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has focused on inclusivity by
supporting small farmers,
women-led groups and allied
sectors while positioning
India as a global agricultural
leader, it added.

According to the state-
ment, budget estimates for
the department of agriculture

GOVT SCHEMES

m 3.7 lakh crore
disbursed to more than
110 million farmers
under PM-KISAN

B Kisan Credit Card
scheme provided

Z10 lakh crore in credit
to 77.10 million farmers

B The MSP for wheat
has increased to
¥2,425 per quintal
in 2024-25

and farmers’ welfare have
risen from 27,663 crore in
2013-14 to X1,37,664.35
crorein 2024-25,an increase
of nearly five times. India’s
foodgrain production grew
from 265.05 million tonne in
2014-15 to an estimated
347.44 million tonne in

2024-25, showing strong
growth in agricultural output.
The government has also
increased minimum support
prices (MSP) significantly. MSP
forwheat rose from 1,400 per
quintal in 2013-14 to 2,425
per quintal in 2024-25, while
paddy prices increased from
%¥1,310perquintalin 2013-14
to2,369 perquintalin 2025-
26. Under the PM-KISAN
scheme launched in February
2019,the government hasdis-
bursed ¥3.7 lakh crore to more
than 110 million farmers.
The Kisan Credit Card
scheme has provided about
%10 lakh crore in credit to
77.10 million farmers.
Procurement data shows
improvement across crops.
Kharif crop procurement
totalled 787.1 million tonne
between FY15 and FY25 com-
pared to 467.9 million tonne
in the previous decade from
2004-05t02013-14.

GST payment form 3B to become non-editable from July tax period

PRESS TRUST OF INDIA
New Delhi, June 7

GST NETWORK (GSTN) on
Saturday said the monthly GST
payment form GSTR-3B will
become non-editable from the
July tax period.

In an advisory, GSTN said
taxpayers can make changes in
declared outward supplies in
GSTR-1A before filing their

GSTR-3B in the same return
period. Such changes will be
auto-populated in tax payment
form GSTR-3B.

“From the July 2025 tax
period forwhich form GSTR 3B
willbefurnished in August,such
auto populated liability will
becomenon-editable.Thus,tax-
payerswillbe allowed toamend
theirauto-populated liability by
making amendments through

form GSTR 1A, which can be
filed for the same tax period
before filing of GSTR 3B,” GSTN
said.

GSTR-3B,a summary state-
ment and monthly GST pay-
ment form,isfiledinastaggered
mannerbetween the 20th,22nd
and 24th of everymonth for dif-
ferent categories of taxpayers.
Currently, the GST portal pro-
vides a pre-filled GSTR-3B,

where the taxliability gets auto-
populated based on the outward
supplies declared in GSTR-1/
GSTR-1A/IFF.As of now,taxpay-
erscanedit suchauto-populated
valuesin form GSTR 3Bitself.
AMRG & Associates senior
partner Rajat Mohan said the
move to make GSTR-3B non-
editable aims to tighten ?
data consistency between
GSTR-1 and GSTR-3B and

curb revenue leakages.
However, the availability of
GSTR-1A for corrections before
filing GSTR-3B is a welcome
safeguard.“Taxpayers must now
ensure real-time reconciliation
and error correction before the
return is filed. This places
greater responsibility on busi-
nesses to enhance internal con-
trols and avoid last-minute
adjustments,” Mohan added.

Over 10 crore rural women empowered
through 90+ lakh Self-Help Groups

JK Cement acquires 60%
stake in J&K-based Saifco

® Acquisition
completed for
X150 crore

PRESS TRUST OF INDIA
New Delhi, June 7

JK CEMENT HAS completed
the acquisition of a majority
60% stake in Jammu & Kash-
mir-based Saifco Cements for
%150 crore,formalisingajoint
venture with the company.
This makes the JK Organisa-
tion group firm as the first
major cement manufacturerto
set up manufacturing opera-
tions in Srinagar, signalling a
step towards regional eco-
nomicempowerment,accord-
ing toa statement.

As per the shareholders’
agreement between the com-
pany and its promoters, JK
Cement will acquire manage-
ment control and hold 60%
cent of the paid-up capital
of Saifco.“The investment of
3¥149.81 crorewould be paid to
the existing promoters of
Saifco and also to Saifco for
acquisition of 60%equity cap-
ital of Saifco,” it said.

Following this, Saifco
Cements has become a sub-

RAGHAVPAT SINGHANIA, MD, JK CEMENT

J&K market has untapped
potential for local
manufacturing..we aim

to transform the region and

ensure benefits for f

!-
’

the communities

sidiary of JK Cement with
immediate effect.The“board of
the Saifco shall be re-consti-
tuted and three persons nomi-
nated by the company will be
appointed as additional direc-
tors on the board of Saifco and
two directors will continue to
represent the existing pro-
moter and promoter group of
Saifco,’it said.

JK Cement MD Raghavpat
Singhania said,“We are pleased
towelcome the Saifco Cements
familyinto the JK Cement fam-
ily. The Jammu & Kashmir
market has untapped poten-
tial for local manufacturing,
and with our combined exper-
tise, we aim to transform the
region and ensure benefits for
the communities.”

Saifco Cements director

Suhail Manzoor Guna said,
“This alliance reflects our
shared vision of advancing
infrastructure in Kashmirwhile
creating meaningful opportu-
nitiesforits people.JKCement’s
stronglegacyand commitment
to inclusive growth perfectly
alignwith ourbelief in building
astronger,self-reliant Valley.We
look forward to this collabora-
tion unlocking new potential,
enhancing operational scale,
and paving the way for long-
term progress in the region.”

JK Cement has an installed
grey cement capacity of 24.34
MnTPA.Itis one of the leading
manufacturers of white
cement globally, with a total
white cement capacityof 1.12
MnTPAand wall putty capacity
of 1.33 MnTPA.
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Bank of Baroda, Bhavnagar Regional Office,
Dena Bhavan, Lokhand Bazar, Khargate,

Sale Of secured immovable assets under the | Registar of Companies - Mumts
Securitization and Reconstruction Of Financial

Assots and Enforcoment Of Security Interest Act,

gj da 3iimn asier
Bank of Baroda 2002 (hereinafter referred to as the act) SA'.E HﬂTlﬁ E

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY (APPENDIX- IV-A [See proviso to Rule 6 (2) & & (6)])
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,

MEGA E-AUCTION

Bhavnagar - 364001 India. Ph. 0278 - 2423964, 2433779

™ 5 N wH ] [
e-mail : recovery.bhavnagar@bankofbaroda.com OO DO

Rgistenad offico:

Offica No204.5, Bima Complax. B Wing Kalamboli,
| Raigarh. Nend Mumbal Maharashtm, inda, 4102138

27052025

2002 read with proviso to Rule 6 (2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002,

| 28052025
{Copy of ortiar recaked on OE06.2025)

Matice is kereby given to the pubdic in general and in particular to the Borrower, Mortgagor () and Guarantor (s) that the below described immavable property morigagedicharged to the Secured Creditor, Symbaolic /
Physical possession of which has baen takan by the Authorised Officer of Bank of Baroda, Secured Craditor, will be sold on “As iswhere is", ' As is what is”, and "Whatever thare is" basis for recovany of dues in balow

mentionsd account's, The datails of Borrower(s)iMorlgagor (5) Guaramor (5) /Secured Asset’s/Dues/Reserve Pricale-Auction date & Time, EMD and Bid Increase Amount are mentioned beldw - ::-r;;ﬁ aﬂ;' ﬂf 3‘*3me wn ' |Ma,g r-,_wmm'mwu e L
¥ | T 00 One Ll B M, L e S S R BT P B B MK
Date E Time of E-Auction : 24. 06.2025, 02:00 PM to 06: ﬂl] PM * Property Inspection Date & Time : 18.06.2025, 11:00 AM to 03:00 PM i —-—— (S — S T
T T Adidress and e-mail of the Regrel. Adddress: D7 2rid Floor, D wing, Charakya CHS Ui
. E"l Branch Mame, Name & address of Borrower's [ Description of the Immovable Tn!al D”H 35‘ F"" _Reserve Price | Name & Contact liguectator, 2e regstered with | Mahnar Magas, Kandsall (W, Munbai City,
RBI deputy guv T Rabi Lot Guarantor s / Morigagor Property with known Encumbrances, if any Matice w's 13{2) of |EMD, Bid Increase) No of person to | the: Boand Maharashira - 400067
Sankar has been appointed No. 8o ' | SARFAESI Act, 2002 | Amount (inRs.) | be :nnlactad _ | Email ID: rieshadative0 ] Bamail corn
: ooy e e —— TS e L — T | Add o emiail o e Lsed | Address for all comespandence and claims.
as a part-time member 1 | Bhavnagar Main Branch, - All the Piece and Parcal of Immovable Property consistof Offce No. 203, Il Floor Admeasuring | Dt.07.11.2024 | Reserve Price : | Saket Muraliya | il s ikaoglll bbbty gty
Mis Harsh Marine (Partnership Frim), Mr. | 8481 Sq. Mlr, Arslo Complex, Plot No. 1, Radha Mandir Plots, Opposile Madhay Darshan | Rs. 32,10,000 M. BE6ETE 96076 | Rquicator HioRel, Theahed, Ahimerdabad, Gugarat - 38005
RBII S I Chandrakant Trikamlal Shah (Partner & | Complex; Waghawadi Road, Bhavnagar, CTS Ward Mo. 7, CTS Mo, 1148, Sheet No. 180, | 5233,601.87 + EMD : 3,21,000 R | | Email I crpcaiitanBgmaleom
S a n (a r Guarantor), Mrs. Ranjanben Chandrakant Shah | Bhawnagar - 364001 Morigage Registered at 3R0 Bhavnagar - 1 Cily Vide Regestration No. 3019, | plus uncharged Bid Increase Nirmal Kumar 11, | Last Date for Submissaon af OB.OT.2025 Le. 30 thays Frorn e receipt of Iguiction
(Partner & Guarantor), Address of Both : G101, | Dated 26.08 2020 In the name Mr. Chandrakant Trikamlal Shah, Having Boundaries as Balow ; interest Amount : 20,000 | M. 54261 63833 Clgimg e
mem be r of Plot Number 1656, Madhu Mahel Residency, Dpp. | East : 0TS and Office Mo, 202, Weast : OT5 and Office No. 204, North : Marginal Space, South: | & other charges Notice i hereby given that the Natianal Company Law Tribunal, Mumbai Bench has ordered
Jawahar Medan, Takhteshwar, Bhavnagar, Gujaral - | Entrance! Passage and OTS. (Symbolic Possession) from 08.11.2024 the commigncement of ixpuidation of the Dojaban Trading Privite Limited on 20.08.2028

16th Finance
Commission

PRESS TRUST OF INDIA
New Delhi, June 7

RBI DEPUTY GOVERNOR T
Rabi Sankar has been
appointed as a part-time
member of the 16th Finance
Commission, the finance min-
istry said on Saturday.

The appointment,the min-
istry said, is consequent to the
resignation of one of the full-
time members, former finance
secretary Ajay Narayan Jha, on
personal grounds. “The presi-
dent has appointed T Rabi
Sankar, deputy governor,
Reserve Bank of India (RBI), as
a part-time Member of the
16th Finance Commission
(XVIFC),”the ministry said.

Sankarwill hold office from
the date of assuming charge
until the submission of the
commission’s report or October
31,whicheveris earlier,itadded.

The commission, chaired
byformervice chairman of Niti
Aayog Arvind Panagariya, has
four members and is assisted
bysecretaryRitvik Pandey,two
joint secretaries and one eco-
nomic advisor.

Mahendra Dev takes
charge as EAC-PM
chairman

Former Indira Gandhi
Institute of Development
Research vice chancellor S
Mahendra Dev has taken
charge as the new chairman
of the Economic Advisory
Council to the Prime Minister
(EAC-PM).

The economist replaced
Niti Aayog vice chairman
Suman Bery, who was holding
the additional charge of
EAC-PM.

Gujaral -

364 002, Mrs. Vadhar Megha Darshan (Guarantor)
Address : 3, Rajhans Sociely, Rava Road, Rajkod,
360 007, Mrs, Isha Ashish Doshi
(Guarantor) Zara Niketan, Il Floor, Bhupendra
Road, Opp. Bataj Temple Road, Rajkot - 360 001

(Guarantor)

2 | WS BVM Spinners (Partnership Firm), Mr.
Kishorekumar Fulchand Kanparia (Partner &
Guarantor), Mrs. Induben Atulbhai Kanpariya
(Partner & Guarantor), Mrs. Sejalben C. Trivedi
(Partner & Guarantor), Mrs. Sangita Rajesh
Kanpariya [Partner & Guarantor), Mr. Jayesh
Premjibhai Vadi (Pariner & Guarantor), Mrs.
Chetanaben K. Kanpariya (Partner & Guarantor),
Mr. Gokulbhal Kalubhai Mangroliya (Partner &
Guarantor), Mr. Bakulbhali Muljibhal Savani
(Partner & Guarantor), Mrs. lHaben Bakulbhai
Savani, (Pariner & Guarantor]) Mr. Chintan A.
Trivedi (Partner & Guarantor), Mr. Jaykumar
Achyutkumar Trivedi (Partner & Guarantar), Mrs.
Ranjanben Achyutkumar Trivedi|Guarantor), Mr.
Rajeshbhai Fulchandbhai Kanapariya,
{Guarantor), Mr. Atul Fulchandbhai Kanpariya

Junciion, Dist,

1. All the Piece and Parcel of Industrial Property at Plot No. 2, C. 5. No. 5848 of Ward No. 1 '
Admeasuring 309,56 Sq. Meters, B/H Banswala Maharaj Dharmashala, Opp. Old Surendranagar
Surendranagar. in the name of Mrs. Ramanben Achyutkurmar Trived| purchased |

Dt 11.11.2024
| Bs. 14,67,31,630.03
phus uncharged

through Regd, Sake Dead Mo, 1341 O 28.04 1962, East : Khanchani, West ; 20 Feat Wide Road, |  interest & other
Morth : Land of Plot Mo, 3, South: 12 Feet Wide Road, (Symbolic Possession) charges from
i 12.11.2024

[Symbolic Possession)

2. All the Piece and Parcel Residential Open Plot No. CIT1, Gajanan Soclely, Revanue Survay
Mo, 516, Block No. 480, Admeasuring 15935 Sq. Mir., Paiky Plal Mo, CF 1o V16 Western Side,
Adrmeasuring 1160164 Sq, Mir. Paiky Situated &t Gajanan Socely, Near Krishna Nagar-2, Kamre
Sural, having Plot Area 231,04 54, ML in name of Shri Kishorebhai Fulchandbhai Kanpariya,
purchased through Regd. Sale Deed No. 4939 M 30.04.2013. Eask ; Intemal Enfry Foad, West; |
BIu:n:kH-:: 4rEI Hﬂl‘th Cu:umrﬂ-:mF'Ic:. Euul‘h F’In} "4::1 C"."E {Phwcaanssesﬂm] I

Sural Ciky, Dist

=hop No. 2

s sural inoname of 5

3, All the Plece and F'an:el of Eamrm:n:raa F'ropernr Shup No. B, Ground Floor, A-8 T,'pe E-mln-"g |
Sahajanand Heights, Admeasuring 339.83 Sq. FL 2. 30,08 Sq. Mir. Built up Area on Ground Floor of |
A-B Type Bulding constructed on B 5, No. 26002 & 261/P, Yogi Chowk, Block No. 286, T, P. Scheme |
Mo. 68, Village : Poona, Qriginal Plot Mo, 87, Final Plot No. BT/A&ET/B piky Final Plot Mo, 87/A Situated |
at "SAHJAMAND HEIGHTS" Puna Surat Ta,
Fulchandbhal Kanpariva purchased fwough Regd, Sale Desd No, 11364 DE
medicing shop) East : Shop Mo 7, West :

nn Atulbhai
0212200, {itis a |

. Morth : Parking, South ; Flat Parking. |

4. All the Piece and Parcel Residential Flat No. Bi402, Shilalekh, dth Floor, admeasuring B62 Sq. |
F1.i.8.80.02 5q. Mir. on 4th Floor, Wing - B, constructed on R. 5. No. 694/1, T. P Sch. No. 31, Adajan

Moje, Final Plot Mo, 92 admeasuring 3316 Sq. Mir. Sifuated at “SHILALEKH, Adgjan, Tal,
(st - Suratin the name of Mr. Chintan A. Trivedi and Mr. Jaykumar A. Trivedi purchased throwgh |
Fegd. Sale Deed Mo, 1471 Ot - 27.02 2009, East: Final Plof Mo, 83, West ; Final Plot No. 93, Norihi: |
Building Mo, &, South : Final Plot Mo, 91_{Symbolic Possession)

s Surat, |

9. Flat Mo, 307, Wing-B, 3rd Fioor, Swasiik Tower, Revenue Survey Mo, 146/P & 147'F, Block Mo
143 & 144/83, FP. Mo, 50, TR.S. No. 21, (Sarthana-Simada), Sub Plot No. 2 & 3, Village Sarthana
Taluka & Disinct Sural having bui-up area 1396 Sg. F in the name of Mr. Rajeshbhai |
Fulchandbhai Kanpariya purchasad through Regd. Sale Deed Mo, 3670, Ot | 22.04 2014 East: |
Cipan Margin & Boundary, West : Margin & COP, North : Open Margin & Boundary, South : Opan
Meargin & Building No. D. (Symbolic Possession)

Dheskrict
Sale Deed Mo, 3889 08,

6. All the Piece and Parcel of Flat No. 801, Wing-F, 8th Floor, Swastik Tower, Buiding Mo, F,
Admeasuning Built wp Area 1396 5q. Feet e, 123.70 5q. Mir.atong with 45,34 5q. Mir
on Revenue Survey No. 146/F & 147/F Block No. 143 & 144/B3, FP. Mo, 59, TRS. No. 21, |
(Sarthana-Simada), Sub Plot No. 2 & 3, Situated a1 “Swasiik Tower" Village Sarthana. Taluka : Surat
surat in the name of Mr. Atulbhai Fulchandbhai Kanpariya purchazad through Regd

: 2204 2014 East : Open Margin & Building Mo. E, West : Margin & Road.
Morth : Opan Margin & Building No. A, South : Open Margin & Boundary. (Symbaolic Possession)

wonstmuched |

7. All the Piace and Parcel Residential Flat No. 401, 4th Floor Buiding Mo. A4, \amira) |
Apartment, admeasuring 7590 Sq. Mirof Carpet Area, constructed on Ravenue Sunvey No. 144

Block Mo. 141, Sub Plof No. 2. Original Phod Mo, 52, FP- Mo, 52 paiky TE.S. No. 21 (Sarthana-

Simada), situated at \Vraniraj Apartment, Village Sarthana. Taluka - Kamrej, Disfrict © Surat in the |
narre of Mr. Chetanaben Kizshorbhal Kanpariya purchazed through Regd. Sale Deed Mo, 2923. 0t |
: 25052010, East : Margin Area, West : Passage of Fial No, 403 & 404, North : Staircase and |
0O.T5, South: FiatNo. 402 [Symbolic Possession) |

8. All the Piece and Parcel Flat No. 203, 2nd Floor, Budding Mo. A, Harkrushna Comgéex, |
Admeasuring 1015 Sq. Ft. Super Built up Area & 664 Sq. Fiie. 1.71 Sq. Mtz Built up Area along |
with 30.04 Sq, Mir. constructed on Block No. 316 (O6d), 302 (New), TRS. No. 25 iMota Varachha), |
Original Plot No. 84 Paiky, Final Plol No. BE, Admeasuring 1933 So. M. sitkated at Harikrushing |
Comples, Village - Mota Varachha, Taluka © Adajan, District | Surat in the name of Mr. Gokulbhai

Kalubhai Mangroliva purchased through Begd, Sale Deed Mo, 36532 D
Sale Value of Rs. 20,11 Lakh. East: Ad). Road, West : Ad). Building Mo, B, North : Adj. Road, South; |
Ad|. Bulding Mo, B. (Symbolic Possession)

: 23112022 for Regd

Reserve Price ;| Raju Panigrahi

7430000 M, 77490 6EE22
EMD ; 743000 | Mirmal Kumar
Bid Increase | M, 94261 61883

Amount ; 20,000

 Reserve Price

Resarde Price :
93,00.000
EMD : 9.30,000
Bid Increase
Amount ; 20,000

66.00,000
EMD ; 6,60,000
Bid Increase
Amount : 20,000

Reserve Price
53,10.000
EMD : 531,000
Bid Increase
Amount ; 20,000

Reserve Price
82,00.000
EMD : 8.20,000
Bid Increasza
Amaount ; 20,000

Rosarée Price
83,00,000
EMD : 830,000
Bid Increase
Amount ; 20,000

Resarde Price :
40,50.000
EMD : 4,05,000
Bid Increase
Amount ; 20,000

Reserve Price
30,571,000
EMD : 3.06,000
Bid Increase
Amount : 20,000

Date : 08.06.2025,
Place : Bhavnagar

* For detailed terms and conditions of sale of Property, please refer to the website link hitps:/'www.bankofbaroda.infe-auction.htm and htl:sz.'baanIu'let
STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESI ACTTO THE BORROWER /| MORTGAGOR /| GUARANTOR

The borrower/guarantor/Mortgagor is hereby notified to pay the demand amount as mentioned above along with interest and cost till the date of payment on or before the last date of
submission of the bid i.e. Date 24.06.2025 up to 3.30 PM failing which the property will be sold as per the above sale notice.

{ In The Event Of Any Discrapancy Betwean The English Version And Any Other Language Version Of This Auction Notice, The English Version Shall Prewvail |

Authorized officer,

SCAN HERE

Fi'llﬂlilmﬁlmﬂlﬂ-

Bank of Baroda

(Drober received by Liguidator on 0506202 5],

The siakeholdars of Dojahan Trading Private Limited a0 hereby called tapan o submil their
claims with proad on or before EOT 2028 o the lquidator af the address mentioned
against em No, 10
The firancst creditors

sshall subirmil thiir claims with prood by elecironss mesng ony, Al other

cregfifar may sulenit (he claims with the proall in person, by pest or Byeleciranic means
Submission of false or mishesding prool of claims shall atirac! pernalties,

[In case o stakebolder does nok submit ks claims duning e Sguidation process, the olaims
submitted by such & stakehokier Guring the corparale insalwancy restiulgn procsss under
the: Inseheency aod Bankruptoy Board of india (Insolvency Resolullon Process for Corporate
Parsons) Fegulationg, 2006, shill De daermesd o be
Drate: DB 06 2025

Place: Mumbal

svibirmitbas] wnder seclon 38
Ritesh Prakazh Adatiya
Liguidatar
Dojahan Trading Private Limited
Regn. No - [BEL/IPA-D0LAP-PO1334 /2018201912013
AFA Valid Upto: 31-12 2025

TUNI TEXTILE MILLS LIMITED
GIM : LAT120MH 128 TPL 043996
Regd, Office : Gala No. 207, Bldg. 34, 2nd Floor, Mittal Industrial Estate, Andheri
Kurla Raad, Andher (E}, Mumbal 400 059 Tel: +91 22 4604 3970,
Email: info@tunitextiles.com; Website: www.funitextiles.com

HWotice of 38th Annual General Meating (AGM]

Nodics is hereby given thaf the 38t Annual General Meeting (AGM) of the Members of the
Company will be hedd on Monday, the 25th day of June, 2025 a1 2.00 PM. through Video
Conferencing (VL) orofher Audic Wistal Means (CAVYM) i compliznce wilth 2 the appicabie
provisicns of companies act, 2003 (ACT) and rules made thereunder and SEBI [LODR}
Reguiztions, 2015 read with General circular dated April Bth 2020, April 13th 2020, May 5,
2020, Septamber 20, 2020, Dacembar 31, 2020, Jarsaey 31, 2020, Decamber 08, 2021 and
December 14, 2021, 0272022 dated May 05, 2022, 197202 dated December 28, 2022, 01972023
dated Septernber 25, 2021 and fatest being 05/2024 dated September 19, 2024 issued by the
Ministry of Corporate affairs (MCA), Collectively referred as MCA circulars and SEBI Crcular
dated May 12, 2020, danary 15, 2021, May 13,2022 and Jancary 05, 2023 (SEBI Circulars)
b transact the business setoul in the Notice of AGM Members altending the AGM Through
WCOAM shall be reckomed for the purpose of Quaorurm ws 103 of e Act.

In compliance of the above Croulars, the Malics of AGM and the Financial stalements o the
FY 2024-25 along with Board's Repart, Auditor's Repor, and other documents required 1o be
attached theredo (Collectively referad as “Annuaf Report’) has bean sant only by e-mall to &l
the members of the company whose e-mal address ane regizterad with the compamy Regestrar
& shares transfer agen! (RTA) or Depositony particpant (DP), The efectronic dispateh of nolics
along with other documents has been compleled on Monday, June 2 2025, The Report has
5. COm/

also been made available on the Company website nk hilpsiiwwe tuniaxhl
imvestor ifml as well a5 on the BSE website ww bsaindia.com

In compliance with the provision of sectan 108 of the act read with rule 20 of Companies
(Management & Administration rulez). 2014 as amended from time o fime & Fequlation 44 of
the SEBI (LODR) Requlations 2015 & Secretanal standards on General meeting (53-2), the
Comgany is pleased o provide remce e-vating facility ('Remobe E-vaofing "} to &l the members
b cast their votes on &l resolutions set oulin the Notice of the AGM. Additionally, the comparny
i3 providing faciity for e-voiing during AGM (e-voling) o all the members who have nof cazted
their vodes through remale e-voting. The Procadure Instructions in respect of have been
provided in the Notice of the AGM

The members of the company holding shares either in physical farm or in demateralized fom,
as on cut-off date Le. Juna 18, 2025 shall be ebgibla to cast ther voles by remota a-voling of
atiend the meeting thraugh VC/OAVM and cast voles st AGM. The voling rights shall be in
proportion bo the shares of the Faid-up Eguty Share Capital as on the cut-off date, The remote
g-yaling penod will be commencead on Friday, 22 June 2025 at 9,00 AM and ends on Sunday,
24 June 2025 at 5.00 P,

Arry person who becomes 8 member of the company after dispatch of notice AGM & holdng
shares as on cul-off frecord dake i.e. June 18, 2025 may cbiain the kogin id & password by
sending a requast al infof@tunitexties com or support@purvashara.com . However if he
person is registered with NSEL'CDSL for remote e-voling then existing user credentials can
be used for casling voles,

Members are raquested ko carefully read all the Notes which are sef outin the Motice of the
AGM and instrections for ioming the AGM, manner of castng volas through remaole e-vabing
during AGM.

For Tuni Textile Mills Limited
a3ld-

Jyoti Rothari

Company Secretary

Place : Mumbai
Date : June 6, 2025

epaper.ﬁnant:taiexpress.mn‘. .
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